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!Sbri K. Mayathevar] 
therefore reque t the entral Gov-

ernment, e pecial ly the M i ni tty of Elec
tricity and !irrigation to in tru t the Tamil 
Nadu Gover.nment to provid ( i )  the drin
king water and ( ii ) the upply of elec
tricty anrl Irrigation to i nstru t t he Tamil  
Nadu Government to  provide ( i )  the 
drinking water and ( i i ) the supply of e lec
tricity to all farmer and to all my Dfodi
gul con t i tu ncy people. 

(xii ) URGEN T NEED TO I CHE. SE TIIE 
WAGES OF AGRICULTURAL LABOU RERS TO 
IMPROVE THEIR ECONOMIC CONDITIONS. 
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( xiii ) ARTIFICIAL SHORTAGE OF SOD 
A H. 

SH RI  RATAN SIN H  RAJ DA: Cy l ie 
art i ficial hortage of oda ash ha become 
a regular feature, creating unt Id hard
hip for mall cale i ndu t rie and con u

mer l i ke  wa hermen. I nnume.ra le malJ-
ale indu t ries re de tabr d o.n ac-

ou il t  of pira l l ing price of each ash.  

oda a h i produced by four  m nopoly 
producer , who ha\/',. ab lute c ntrol ov r 
produ t ion, di tri uti n nd pricing, in 
the absence f any statutory control . Tbl! 
usual p}e of o t e cal t ion at th root 
cau e of pri e i ncr a i n t con in ing 
at a l l . r m the minute study of b lan
ce- hect of producer , i t  is clear th t th 
co t of one tonne soda a h should not 
be more than Rs. 700 to R . 8 0/-. Un
fortunately, black . market ha lrc.ady 
reapp. a red. M arket prj have' oared 
from R . 2 00 to R . 2 00 per tonne. 
Conditions have to be reated o that 
produc r reduce the ir  pric con i Lent .1. 
with the co t of production. Th following 


